FORM A

PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Cérporate pmn'ﬂ@m, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
M/s. H.R. Power Projects Private Limited

“TCorporate Identity No, / Limited Liabilty | U40101PB2010PTC033733
identification No. of Corporate Deblor

TAddress of the registered oficaand. | Regd. Offica: A-1, New Focal Point, Dabwaki Road,
principal office (if any) of Corporate Deblor| Bathinda, Punjab, India, 151001

gl commencament date in 09th September 2024
respect of Corporate Deblor

7. |Estimatad date of closure of insolvency | 08th March 2025

fegolution process

B, |Name and number of the CA Anil Arora ;
insolvency acting as Interim | Reg. No.: IBBLIPA-D01 /IP-POOT29 /2017-18M11224
Resolution AFA Valid Upto : 30-06-2025

3. [Address & email of the interim resolution | Add.: SCO 138,2nd Floof Choti Bardari Patiala,
professional, as registered with the board | Punjab, 147001 Emad : ca.anil@gmail.com

1ﬂ.!ﬂmmda4n:mhﬂ2mh ﬁﬂl:lmwwﬁz.ﬁtw
comespondence Interim :cirp. com
rp.hrpower@gm

11.| Last date for submission of ciaims 23rd September 2024

12.| Classes of creditors, if any, under dlause (b) | Not Applicable
urmma&m,mm

by the interim Resolution Professional

13.INames of insolvency professionats identified
hﬂuﬂuhﬂwﬁtdmimwm

inaclass (three names for each class)

14, mmmmm _ (a) Wab link: hitps:/fibbl.gov.inhome/downloads
E::ihdmﬂt:hadwm (b) Not Applicable

Motice is hareby given that the National Companty Law Tribunal has ordered the commencement of 8
Corporate IWWMWHHEMMMMMH
September 2024. [

The creditors of Mis. H.R. Power Projects Private Limited are hareby calied upon to submit their claims
ﬁhﬁwmwmmwnﬂhhlm-mwﬂhm
menhoned againstentryNo. 10ony.

The financial craditors shall submit their ciaims with proof by electronic means only. Al other creditors may
submit the claims with proof in person, by post or by electronic means.

A financial credtor belonging to  diass, as listad against the enry No. 12, shail indicate its choice of
mwmmmmmwwmmmsum
8s authorised representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties. $d/-

CA Anil Arora
Date ; 12002024 | Professionals for Mis. H.R. Power Projects Private Limited
 Place: Mohali .. No.: IBBINPA-001/IP-PO0T29/2017-2018/11224)
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